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<4 Principal Distnict & Sessions JudgetHQs) 4 St i 5

Central District
“is Hazan Courts. New Delhi

[ateractive Session held om02:04202434+t S Blockl}.';High C‘ou'rt
of Delhi. with all the empanelled Advocated of DHCLSC,
chaived by Hon'ble Mr Justice Rajiv Shakdher. Judge, Delhi

High Court and Chairman, Delhi High Court Legal Services .

Comumittee,
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i. Apropos the abovecaptioned interaction between the Hon'ble
Chairman, DHCLSC and the panel Advocates, certain issues
were regurgitated especially qua Hhiswdslay tobtaiing e’
copies of FIRs and Chargesheets: bysthesl:diBanelsAdiocatesyat ¢
the time of filing of bail applications before-the-Hon’ble-Higlh
Court of Defhi.

- In this regard, it was brought to the fore that the current process
of requisitioning the copies of FIRs and the chargesheets suffars

¢

from inordinate delay.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs) : DELHI ’.SCU:)
T bamv P2
No i ' __/Misc/Gaz/2024 Dated . ! Al 4 ’ {/20
Copy forwarded for information and necessary action to:

. The Principal District & Sessions Judge, all court complexes, Delhi/New Delhi/Rouse Avenue

Court Complex.

Al the Additional Sessions Judge, Central, Tis Hazari Courts, Delhi.

fhe Chief Metropolitan Magistrate, Central, Tis Hazari Courts, Delhi.

. The AOUJy/Branch In-Charge, E-Sewa & Suvidha Kendra, General Branch, Filing Branch, Library,

Tis Hazan Courts, Delhi.

. The Reader/Ahimad to Ld. Principal District & Sessions Judge (HQs).
. The Secretary, Bar Association Tis Hazari Courts, Delhi.

. Tne Website Committee (Hindi/English) Tis Hazari Courts, Delhi.

. R&d Branch (Central) for uploading on Layers.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE. (WEST)

TIS HAZARI COURTS : DELHI

Copy forwarded for information and necessary compliance to :-

All the Judigial Officers of DHJS and DJS dealing with criminal matters, West District, Tis Hazari

Courts, Delhi.

The Reader/Ahlmad to the Ld. Principal District & Sessions Judge, West District, Tis Hazari

Courts, Delhi.

For uploading on LAYERS. K

For uploading on Centralized Website through LAYERS. w‘& ‘:\\}\
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(Hemani Malhotra)

Officer InxCharge, Judicial:Branch/
DJ (Comipercial Court)-02.(West)
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3. In order to expedite the receipt of copies of FIRs
chargesheets, approval has been granted by Hon'ble Chairs. .
DHEESE, that the office of Delhi High Court Legal Services
Committee be empowered to send emails directly o the Uil
email IDs of the Court concerned to forward the copies of Fifr.

and chargesheets in PDF form to this office inasmuch s
dy available with the conce
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FIRs and chargesheets are alrea
Court under the €3S Project:
4. Thus, it is humbly requested to your goodself to kindiv v
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directions in this regard to Ld. Courts concerned

necessary action.

Your sieareh

Arul Varmz
Secretary. DR A0




